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crores. The people of Orissa are shocked to learn that this year,
Doordarshan does not mtend to have a direct telecast of the event. This will
adversely affect the pride of Orissa and injure the sentiments of the people.
The cult of Jagannath, the traditional 'and mythological events connected
with the Lord, transcend any particular religion and bring the people
together. Instead of taking advantage of this great cementing influence,
Doordarshan should not make the mistake of abandonmg the live telecast of
the event. We, all the Members of Parliament from Orissa, urge upon the
government through you to kindly release the necessary financial assistance
for the Lord Jagannath Chariot Festival and also pass necessary orders for
the live telecast of the festival on 3rd July, 2000. Thank you.

SHRI M. VENKAIAH NAIDU (Karnataka) : Sir, I rise to associate
myself with the Special Mention made by Shri Ranganath Misra and my
other friends. It is a very mportant occasion. Lakhs of people, not only of
Orissa but also of the neighbourmg States and other parts of the country,
evince a lot of interest in seemng Lord Jagannath and also participating i this
Rathyatra. I do not find any reason as to why this decision was taken to
abruptly withdraw this facility that was available earlier. I join the other
Members m urging the Government of India, the Mmistry of Information
and Broadcasting, to reconsider the decision and allow the live telecast of
the Rathyatra because the belief of the people is, if they are not able to go
there, at least they must sec it and that this will give them punya or they will
escape from the curse and so on. That is the feelng of the people. That
being the case, it is an issue that needs immediate attention of the
Government. I request the Government to reconsider the decision and issue
necessary directions to the Prasar Bharati to continue the live telecast of the
Rathyatra.

* Water scarcity in the country depletion of ground water and
contamination of drinking water
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SHRI R. MARGABANDU (Tamil Nadu): Sir, indiscriminate release
of untreated effluent water from the tanneries of Vellore, Vaniambadi,
Ambur, Visharam and Ranipet, is taking place. This water is released mto
the Palar river, spoiling the drinking water. On account of i, the people in
Vellore Distt.” are not able to get drinking water. The entire drinking water
has been contaminated. The courts have been moved to stop this release of
untreated water, but no steps have been taken.

The State Pollution Control Board is also not taking any steps. As a
matter of fact, there is a direction given by the Supreme Court as well as the
Madras High Court with regard to paying compensation to the land owners
and for stopping water contamination. But, no effective steps have been
taken. Likewise, in Dindigul district and in Tirupur untreated water fro-
tanneries Dying factories is completely spoiling the drinking water. I
request this august House to order for the constitution of a committee to
make a survey with regard to the extent of contamination that has taken
place on account of this effluent water and also the extent of salinjty in the
agricultural lands and to ensure that the Government initiates some action to
see that the contammation of water is avoided. Further, indiscrimmate
exploitation of ground water by the industrialists is also responsible for
depletion of water level  Thé¢ Government should come forward and
construct check dams in those places where it is possible to save water. A
direction has to be given to the State Government to construct as many
check dams as possibie so that water can be contained and the depleted
sources of water are recharged.

PROF. (SHRIMATI) BHARATI RAY (West Bengal): Mr.
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Chairman, Sir, ] would like to associate myself with the Speciai Mention
made by Shri Narendra Mohan. [ feel that we are already faced with what
environmentalists and scientists have warned about, that is, water scarcity
will be the greatest crisis comfronting humanity in the next century. We
cannot make any more water and we have to do with whatever 1s
available to us either from the under ground or from the surface. Now, we
have got a sort of warnmg as to what s waiting for us. We are already
faced with not only drought but with water famme also. Earlier we had
heard about communal riots. Now the newspapers are reporting water
riots, particularly in some places, as mentioned by Narendra Mohanji, in
Saurashtra and other places. The newspapers are publishing photographs of
women sitting or standing with empty pitchers. The two previous speakers
mentioned how ground water is bemg contammated and how even the
drinking ‘water much below the surface is being contaminated.  Sir, our
women have to cover a distance of about ten miles to get water.  What I
want to say is that if we do not take urgent steps to deal with this issue, if
we do not dig new bore wells and deepen the existing ones and do not
harvest the rainwater, we will be faced with more acute water. crisis. It is
not sufficient to form an expert body, but we have to execute the
suggestions given by it. If we do not know how to deal with this problem,
we will be faced with further water crisis like the one which the entire
country is facing now. Sir, when we were in schools we used to study in
history books that famine of Bengal in the 1940s was made by famine, by
foreign rulers. We will also go down in history for creating a man-made
problem through neglect, callousness if in spite of adequate warning if we
do not do anything to solve this great crisis. Thank you.

SHRI T.N. CHATURVEDI (Uttar Pradesh): Sir, thank you for
giving me this opportunity. Sir, a very important issue has been raised by
hon. Member Shri Narendra Mohan and valuable contribution has been
made by other hon. Members. Sir, I do not take much of your time. 1
only want to point out two or three important things which I consider are of
great importance. Unfortunately, we wake up to this question of water
scarcity or even of pollution when there is some calamity, as has overtaken
the country at the moment.- This morning I read in The Hindu that even in
Orissa which faced a cyclone only last year, the Chief Minister has written
that railway wagons should be arranged to carry water to two or three
districts.
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We know about Andhra Pradesh. There is a particular tract - a
few districts - where there is a perpetual water shortage. So is the problem
with Rajasthan and certain parts of Madhya Pradesh. Even in Uttar
Pradesh, as has been mentioned by Shri Narerdra Mohan, you have this
problem. [ belong to a place which is between two big rivers - the Ganges
and the Yamuna. But, now, when I go round that area, people complain of
the water table going down and water not being made available at all. The
persistent request is, “Please provide us a hand pump.” Sir, the hand pumps
are not the remedy. The bore wells and tube wells have also failed. There
are two things which have been pomted out, time and again, and since they
are not speclacular things, unfortunately, they have not been taken into
account. The first one is, the old methods of conservation. Sir, in various
States, it is in different ways. In Rajasthan - I worked in that State - I have
seen how would they conserve water for the entire year. Similar is the case
in Uttar Pradesh and in other places. There are places where even the
ponds are covered with silt because people dump their refuse there. So, no
steps _have been undertaken to treat them One thing, which is very
important, is the question of activating the Panchayati Raj mstitutions. That
is why the question of raising the finances was raised. It is very important.

The second point which I would like to mention in this connection
is, unless the percolation of water is there - as you all know, cement
structures are coming up, more and more roads are being cemented;
probably, that is the demand of the day even m small towns and villages -- it
is very difficult to solve this problem. Because of the increase in popylation
or unplanned development, both in cities and rural areas where, at one time,
one could walk from one street to another and now one could walk hardly
from one street to another street - there is no percolation of water at all
That is why the second important point, which the people have been talking
about, as has been mentioned earlier, is the watershed development. This
has been there in the last four or five Five-Year Plans. But, since it is not a
spectacular plan, unfortunately, it has not been receiving the attention of the
Government. First a separate Ministry was created, then, a separate
Department was created, but now nobody is paying much attention to it.
Sir, watershed development is a long-term programme. Unless this is
undertaken, I think, we will not be able to solve this problem. I say this
with a sense of pain in my heart that four years back, the magazines like the
Economist, News Week and Times said that the future wars would be the
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wars of water. Then, a lot of information was made available as to what
kind of a situation this country is going to face We also had a very long
discussion. Four years have elapsed. A number of Governments have
come and gone but this problem still persists. We are discussing this issue
today because of the famine, where even water is not available. It is a very
unfortunate situation. That is why I would like the Government to take this
up with great seriousness. 1 think, an all-party committee should be
appointed. The Committee should go into this question and thereafter a
continuous monitoring system must be evolved. I would like to say again,
with pain in my heart, that recently there was an international water
resource conference. A large number of things such as machinery, devices,
etc., were shown as to how water is conserved by other countries. There
was also something shown mn that conference as to how the municipalities
around California are doing. And, so far as our displays are concerned, it
was most deplorable. The most unfortunate thing was, the person who was
looking after it -- I do not want to blame him-- said, 89 3N &1 &~ GHa E?

Srar & 39 & g9 R @ €1 This is a question of introspection. We talk of
national security. We talk of food security. After all, water security is the
prime pillar of food security.

Sir, unless this is taken care of we will not be able to solve this
protlem. So, my appeal to the Government in this House, through you,
Sir, is that this matter should be taken up 'seriously. It is a non-political
matter. It is a question of national interest. I think a long-term view, a
long-term policy, a long-term programming, and a long-term institutional
machinery to supervise this must be now put mto action.  Otherwise, we
will have to do this ‘breast-beating exercise cvery alternate year or after
every three years, and so on and so forth. We know about Kalahandi. We
had also discussed that. That is why, Sir, this long-term programme and
this long-term planning must be undertaken. This may not be very
spectacular. Fist, the macro-approach, and then the micro-approach,
taking mnto account the condition of each State, needs to be undertaken, and
thereafter such a scheme should be worked out which would help m
overcoming this problem. Thank you, Sir, for giving me this opportunity.

SHRI DIPANKAR MUKHERJEE (West Bengal): Sir, I think, the
suggestion which has been given by Shri Chaturvedi for forming an
all-party committee to monitor should be accepted, or, the Governmen'
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should come out with a water policy right now and discuss the varicus
short-term and long-term measures. This policy must be before us,
otherwise this will be another discussion which will be of no result.
.. (Interruptions)... 1 think Mr. Chaturvedi has made a good suggestion.
Let there be a water policy specifically drawing all the long-term drectives,
and then let us discuss this thing. -An all-party committee can be there;
monitoring must be there. Otherwise, we will be discussing this and
afterwards there will be no end to it. Let the Government come with a
water plan. [ think that is a pro-active plan. When all of us are agreeing, let
this message go to the Government, and we can discuss this through a
Committee. ... (/nterruptions) ...

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) © There was a
conference heid in Netherland Sir, they have identified six States in India
which are going to be affected by this problem within the next 50 years.
We have to overcome this. We have to plan right now. That is why I
associate myself with the issue raised by Shri Narendra Mohan.

SHRI BIRABHADRA SINGH (Orissa): Sir, I am associating
myself with the issue raised by Shri Narendra Mohan, who has really drawn
our attention towards this very serious problem relating to human beings.
As we all know, water is the other name of life. Life and water, both are
associated with each other. Sir, my humble submission - as my earlier
speakers have also pointed out - is that there must be a long-term national
policy. The scientists say that water conservation is possible only through
forests and trees. Our country is a developing country and we have to
depend on our industrialisation. Day-by-day our population is growing lke
anything. It is growing at a very fast pace. Can we not protect the existing
forests? It has not so far been possible in our country because our
population is growing at an enormous pace. We have to cut the forests in
order to set up more industries and agricultural activities. Therefore, my
submission is, n addition to preserving the.existing forests, we have to
grow new forests. I request the Government to kindly consider this
suggestion. [ also appeal to the Mmnistry of Human Resource Development,
through you, to kindly introduce a subject on this in the syllabus in our
schools. Sir, instead of drawing a tree on paper and giving marks to the
students for that, the Union Government should issue directives to the State
Governments to introduce such & syllabus in their curricula. Sir, the
preservation of forests is a concern for the Central Government as well as
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for the State Governments. We have to preserve our reserved forests. Can
we not compel our students, that instead of drawing a tree on paper , they
should put up a tree in their localities?

Our children are studying in classes ranging from the primary level
to the higher secondary level. Our children may be compelled to plant trees
for their educational marking system. I want to press my idea that instead
of the students drawing a tree on a drawing paper and getting marks for
that, let a tree be planted in their village so that natural forests are created
every year. We should put some moral pressure on the guardians, the
teachers and the students to achieve this noble obective.

We have committed a national crime by converting our forest lands
into new towns and cities places of habitation. So, my humble submission
is that there should be a natiopal committee to go into this problem . I am
representing Orissa. I come from a tribal community. Lots of jungles have
been destroyed by our wrong national policies. Now we are putting some
pressure not to destroy the jungles recklessly. In the name of plantation of
jungle, we are going to take up some programmes, which will be most
beneficial to the tribal community, the people who are residing in tribal
areas. We have to go in for some developmental programmes in tribal
arcas, which are naturally in forest areas. In the name of protection of
forests, we are barring our tribal community from getting some facilities.
My point is that instead of barring the tribal communities from getting these
traditional facilities, we should create some new forests in order to protect
our environment, preserve the eco-system and provide traditional livelihood
to the tribals.

MR. CHAIRMAN: That is all right. You have gone beyond the
subject now.

SHRI BIRABHADRA SINGH: Thank you, Sir.

SHRt C. RAMACHANDRAIAH (Andhra Pradesh): Sir, I fully
associate with the views expressed by Mr. Narendra Mohan. It is true that
old civilisations have cropped up at the banks of rivers, the Sindhu, the Nile
and others. It is very alarming to visualise the water position in the country
in the next two or three decades.

Basically, most of the Members have given their valuable
- suggestions. But one thing is that we should create an ideal forest cover in
" the country. An ideal cover is around 30 per cent. Our record says that the
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forest cover at present is 21 per cent. But, actually, the officials
themselves will admit that it is not exceeding 11 per cent or 12 per cent.
So, we should increase the forest cover. That maintains the ecological
balance. That results in periodic monsoons. That gives good rainfall. This
is one aspect. It has to be taken as a national task. This is a national
priority.

Secondly, we should take up watershed management and ran
harvesting programmes--these are important aspects--so that we can
preserve water. In most of the areas, whatever quantity of water we
receive through ramfall, is flowing into the sea. We are unable to store ft.
These are the aspects which the Government should take into consideration.
We should protect the next generation. We are answerable to posterity.

The third aspect is with regard to the pollution. Pollution has to be
tackled on a war-footing. The State Government should be fully instructed.
If necessary, some law should be enacted so that the State Governments
co-operate in the task of eliminating the pollution. The Central Government
has to take it up on a war-footing. There should be a comprehensive plan
and a multi-pronged attack to eradicate this problem. Thank you.

MR. CHAIRMAN: Mr. Dilip Kumar. [ think it is your maiden
speech. '

SHRI YUSUF SARWAR KHAN Alias DILIP KUMAR
(Maharashtra): Sir, I submit that I have been sitting here trying to observe
the spirit of the House. I tried to obsérve the way in which hon. Members
take up the issues, articulate the points and discuss. Sometime while
discussing the issues the atmosphere is quite normal and sometimes they are
more dramatic.

But, Sir, I must admit that I have been very much moved by the
issue of the irrigation. [ think it is the most profound issue taken up. We
have been talking about the paucity of water in the countryside. Now, even
the citizens in the metropolitan cities suffer from the shortage of water.

Sir, 1 had the good fortune to go along the entire northern belt of
the Hmalayan region. We were moving in a helicopter. There were scores
and scores of streams going down the hills which showed that there was an
immence water to be tapped. On the right, there was a huge stretch of
brown water that was flooding the whole part of the Eastern UP. I had
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seen -villagers and their huts being washed away with the dead animals
floating on the water. [ saw animals and men sitting at the top of their
roofs. _

I had the benefit of the company of hydraulic engineers and
mrigation experts. We discussed this pathetic situation that affected the
people because of excess of water. Now, we are faced with the situation
where we are suffermg from the shortage of water. 1 fully support the hon.
friends who have been making out their pomts highlighting the distressing
situation caused by the shortage of water.

Sir, these rigation experts accompanymg me were, 1 think, from
America. They said: "Mr. Kumar, this view that we have seen during the
whole day can bring about a very good condition in India, if your
Government is judicious enough to tap the water resource and applies
proper irrigation methods. By that you can irrigate whole of your country.
You will have enough of water for you all over the country and enough
water in the villages and metropolitan cities. Not only that, you will have
enough water stock to export.”

Sir, you have said that it is my maiden speech. If it is so, I think I
have been able to utilise this occasion by contributing my views on the
subject. Thank you.
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MR. CHAIRMAN: Honourable Members, it is 1 o'clock. Mr.
®wresh Pachouri can finish his Special Mention, then, we will adjourn. Is it
okay?

SOME HON. MEMBERS : Yes.
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MR. CHAIRMAN: The House is adjourned till 2 o'clock.

The House then adjourned for lunch at two minutes past one of the
clock.

The House reassembled after lunch at two mmnutes past two of the
clock, THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) in the Charr.

Motion of Thanks on the President's Address- Contd.

THE VICE-CHAIRMAN (Shri T.N. Chaturvedi) : Now, reply to
the discussion on the Motion moved by Shri M. Venkaiah Naidu, and the
amendments put thereto.

SHRI JIBON ROY (West Bengal) : Sir, before that is taken up, I
have a submission to make. I have a great fascination to hear the Foreign-
Minister. [ love him and I like him. But the fact is that we are not hearing
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